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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
[.LA.NO. 537 /2023
IN
ORIGINAL APPLICATION NO. 06 /2012

IN THE MATTER OF:
NIZAMUDDIN WEST ASSOCIATION ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS
INDEX
Sr. | Particulars Pages
No.

1% Status report on behalf of Delhi Jal Board (being
Nodal Agency of the Joint Committee constituted
in terms of order dated 19.05.2023 passed by this [ =\
Hon’ble Tribunal in OA No.06/2012 titled as
Nizamuddin West Association V/S Union of India
& Ors.)

<. Annexure R-1 (Colly).
True copies of letters dated 13.06.2023 and é,—”
meeting notices dated 15.06.2023

3. Annexure R-2. ey L1
The minutes of meeting dated 19.06.2023 f

4. Annexure R-3 2.
True copy of Joint inspection report dated b &
07.07.2023

. Annexure R-4
True copy of minutes of meeting dated ,ﬁ,?,_j/'
31.07.2023

6. Annexure R-5.

LS -
True copy of inspection report dated 20.09.2023 23 6
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Annexure R-6 (Colly)
True copy of site plan showing Chirag Delhi

Nallah alongwith photographs taken during G2t
inspection
c:s—d““”w__
SAWANT SINGH
EXECUTIVE ENGINEER (M)-50
DELHI JAL BOARD
New Delhi

Dated : 25.09.2023
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
LANGOIS37 /2023
IN
ORIGINAL APPLICATION NO. 06 /2012

IN THE MATTER OF:

NIZAMUDDIN WEST ASSOCIATION ...APPLICANT
VERSUS

UNION OF INDIA & ORS. ...RESPONDENTS

Sub: Status report on behalf of Delhi Jal Board (being Nodal Agency

of the Joint Committee constituted in terms of order dated
19.05.2023 passed by this Hon’ble Tribunal in OA No.06/2012
titled as Nizamuddin West Association V/S Union of India &
Ors.)

Most respectfully showeth:

L,

That in compliance of directions passed‘by this Hon’ble Tribunal
vide order dated 19/05/2023 in the captioned matter, Delhi Jal Board
(DJB) had issued letters dated 13.06.2023 to the Central Pollution
Control Board (CPCB), Delhi Pollution Control Committee (DPCC)
and Municipal Corporation of Delhi (MCD) for seeking information
of the members to be nominated by each of the organisation to
represent them as members of the Joint Committee. Then, the Delhi
Jal Board issued letters dated 15.06.2023 to CPCB, DPCC & MCD
calling upon the first meeting of the Joint Committee on 19.06.2023
to look into the matter and resolve the issues highlighted and resolve
the issues pertaining to I.A. No0.537/2023 and consequently ensure

that no toxic gases are released from the drain due to discharge of
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sewage. True copies of letters dated 13.06.2023 and meeting notices
dated 15.06.2023 are annexed as Annexure R-1 (Colly).
Accordingly, first Joint Committee meeting was called upon and was
attended by members of DPCC, DJB, MCD and members of
concerned RWA B-Block, Greater Kailash-I, New Delhi. In the
meeting the member of MCD was asked to provide with an action
plan for desilting of the drain to keep the flow in drain obstruction
free. Further, all the stake holders agreed to ensure that there is no
discharge of sewage into the drain. Furthermore, DJB proposed for
joint survey of drain in the presence of all the stake holders to
identify sources of sewage entering into the drain and so as to take
remedial actions for ensuring sewage free drains. The minutes of
meeting dated 19.06.2023 is annexed as Annexure R-2.

Thereafter, a joint inspection was conducted by members of CPCB,
DPCC, DJB, MCD and representative of concerned RWA on
07.07.2023 for determining the areas / points of inflow of sewage
into the drain and accordingly inspection report was prepared. True
copy of Joint inspection report dated 07.07.2023 is annexed as
Annexure R-3.

That second meeting of the Joint Committee was held on 31.07.2023
which was attended by members from CPCB, DJB, MCD & DPCC,
officials of CPWD & DUSIB and concerned RWA to discuss the
further course of action in compliance of order dated 19.05.2023 of
this Hon’ble Tribunal. During the meeting the following points were
discussed: ‘

1.  Flow falling through storm water pipe falling into the drain from

HUDCO Place/CPWD.
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il. Main sewer line to be checked with concern area AE, Sh.
Chandan Yadav and AEE, Sh. A.S. Grewal, EE (P) SR-II, DJB
and agency appointed that sewer line from Ravidas Mandir,
Chirag Delhi to Krishi Vihar Nallah is functional.

iii. EE (C) CD-VI not joined the meeting. He need to do the Nallah
Trapping Functional.

iv. Sewage flow into PWD drain is coming at Press Enclave Road.
Sh. Rohan Jharkhriya, EE (M) 43/44 to ensure to stop.

v. The outfall from Saidulajab Village is to be connected with DJB
sewer system. Action to be taken by EE (C) Dr. (VI) division.

‘vi.  Desilting plan for the drain to be submitted by MCD.
True copy of minutes of meeting dated 31.07.2023 is annexed as

Annexure R-4.

5. Pursuant to the second meeting a joint inspection of Chirag Delhi
Drain/Kaushik Drain, Barapulla Drain was carried out on
20.09.2023. True copy of inspection report dated 20.09.2023 is
annexed as Annexure R-5.

6. That substantial acts of trapping has been carried out by the efforts
of Joint Committee in compliance of order dated 19.05.2023.
However, still at some points further action is awaited for which
reasonable time of 6 months is being sought. That the progress report

is tabulated herein below:-

S.No. Location Action Taken

1 Sewage falling into the drain | Sewage coming into Nallah
from Shiekh Sarai Phase-1, | has been trapped.

Khirki extension, Panchsheel '
Vihar & Savitri Nagar.




8676

Sewage falling into the drain
from Chirag Delhi Village near
Dhalao and Amul Milk Booth.

Sewage coming

has been trapped.

into Nallah

Sewage falling into the drain
from Chirag Delhi village near
small culvert No. 1 near Ravidas
Mandir Chirag Delhi Village.

Sewage coming

has been trapped.

into Nallah

Sewage falling into the drain
from Chirag Delhi Village near
small culvert No. 2 and near T-
265 Chirag Delhi Village.

Sewage coming

has been trapped.

into Nallah

Sewage falling into the drain
from Chirag Delhi Village near
H.No. T-265 C/10 Chirag Delhi
Village.

Sewage coming

has been trapped.

into Nallah

R&S Block Nallah from Outer
ring road to S-363 to B-272 GK-
1, near corner DDA Park Krishi
Vihar.

Work order to trap this Nallah
has been issued and work is to
be taken up by EE(M)-50, DJB
Division under ACE(M)-10.
After getting permission from

DDA
Department.

Horticulture

Sewage falling into the drain
from Jagdamba Camp (JJIC
Camp) behind Triveni Market.

Trapping of the sewage into
the sewer line is not feasible at

source, however it will be

trapped ultimately at Krishi

Vihar trapping.

To make functional and
maintain the already constructed
trapping at Chirag Delhi Drain
near Krishi Vihar Culvert.

Necessary action to be taken
by EE(C) Dr. —VI, DIJB, Jal
Sadan, Lajpat Nagar

Sewage  falling into Chirag
Delhi Drain at press enclave
road Culvert (Opp. Saket Court)
from PWD Drain coming from
Khirki Village side.

Yet to be trapped by EE(SR)-
[1/ EE(M)-43 C/o ACE(M)-10,

DJB.
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10. Sewage coming from Tigri and | Yet to be trapped by

Sangam Vihar near Vayu Sena | ACE(M)-11, DJB.

(Air Force Station) Dakshinpuri

into Chirag delhi Drain.

11 Sewage coming from Mehrauli, | Yet to be trapped by

Treated effluent from 5 MGD | ACE(M)-11, DJB.

STP mehrauli and SaidullaJab

into Chirag Delhi Drain.

True copy of site plan showing Chirag Delhi Nallah alongwith
photographs taken during inspection are annexed as Annexure R-6
(Colly).

7. The status report is being submitted in this Hon’ble Tribunal for the

record and kind perusal. However, any further direction given by this

Hon’ble Tribunal in this regard will be abided by the undersigned.
Submitted Please. .

SAWANT SINGH

EXECUTIVE ENGINEER (M)-50

DELHI JAL BOARD
New Delhi

Dated : 25.09.2023
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DELHI JAL BOARD: GOVT. OF N.C.T. OF DELHI

r(f’ “) OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
et ENGINEERS BHAWAN, 2~ FLOOR, ANDREWS GANJ,
S NEAR MOOLCHAND CROSSING, NEW DELHI 110049

email id: acem10.djb@gmail.com
“STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023/ 3G Date: 12 )0 62033

To,
Superintending Engineer-I .
Municipal Corporation of Delhi
South zone, Green Park
New Delhi-110016

Sub:- Compliance of the Hon’ble NGT orders dated 19.05.2023 in the matter of Nizamuddin
West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application No.
06/2012).

In reference to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committqe comprising CPCB, DPCC, DJB & MCD wiil look into the matter
and resolve the issue with the mandate of ensuring that no toxic gases are released from the
drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

In view of above it is requested to kindly send name of an official from your department
to be appointed as Member of the Committee for further necessary action in compliance of

directions of Hon’ble NGT.

Encl.

1. Copy of the Hon’ble NGT orders Dated 19/05/2023.

Qaf—n;w&

—

EXECUTIVE ENGINEER (M)-42
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- f(/’ ‘\] OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
= ENGINEERS BHAWAN, 27 FLOOR, ANDREWS GAN],
T NEAR MOOLCHAND CROSSING, NEW DELHI 110049

email id: acem10.djb@gmail.com
#STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023/ 3 ¢y Date: | 3o tl3023

To,
Member secretary
Central Pollution Control Board

Sub:- Compliance of the Hon’ble NGT orders dated 19.05.2023 in the matter of Nizamuddin
West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application No.

06/2012).

In reference to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DIB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gases are released from the

drain due to discharge of sewage and DJB will be the nodal agency for coordination and

-
<

compliance.

In view of above it is requested to kindly send name of an official from your department

to be appointed as Member of the Committee for further necessary action in compliance of

directions of Hon’ble NGT.

Encl.

1. Copy of the Hon’ble NGT orders Dated 19/05/2023. M
NS ‘

EXECUTIVE ENGINEER (M)-42
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= n.""r \b’% OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
a == ENGINEERS BHAWAN, 2 FLOOR, ANDREWS GAN]J,
@ NEAR MOOLCHAND CROSSING, NEW DELHI 110049
email id: acem10.djb@gmail.com
#STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”
No.-DJB/ACE(M)10/2023/ 2 &% Date: [3]6(/30283
To,

Member secretary
Delhi Pollution Control Committee

Sub:- Compliance of the Hon’ble NGT orders dated 19.05.2023 in the matter of Nizamuddin

West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application No.
06/2012).

In reference to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gases are released from the

drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

In view of above it is requested to kindly send name of an official from your department
to be appointed as Member of the Committee for further necessary action in compliance of

directions of Hon’ble NGT.

Encl.

1. Copy of the Hon’ble NGT orders Dated 19/05/2023.
M

EXECUTIVE ENGINEER (M)-42



. Dﬁg §I:IBOARD: GOVT. OF N.C.T. OF DELHI 7

o x( N \ OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
R ENGINEERS BHAWAN, 2" FLOOR, ANDREWS GAN],
S . NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Email id: acem10.djb@gmail.com
“STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023/ & ¢ Date: | 76 ¢/2023

MEETING NOTICE

In compliance to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors {I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve thle issue with the mandate of ensuring that no toxic gases are released from the
drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

In reference to above a meeting is being convened and scheduled to take place at
Conference room of Delhi Jal Board Office, 1% Floor Engineers Bhawan, Andrews Ganj Near

Moolchand Crossing, New Delhi-110049, on 19/06/2023 at 04:00 PM.

So, your goodself is requested to make it convenient to send your representative to

attend the meeting.

it Executi;re Engineer (M)-II, MCD, Gulmohar Park, New Delhi-110049
2. Member Secretary, DPCC, New Delhi.
.~ Member Secretary, CPCB, New Delhi.

wiﬂ‘{/'_)

EXECUTIVE ENGINEER (M)-42



'@ = DELHI JAL§(;ARD: GOVT. OF N.C.T. OF DELHI

¢ ( 4 (‘l 5 OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
o ENGINEERS BHAWAN, 27 FLOOR, ANDREWS GAN]J,
@ 4 NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Email id: acem10.djb@gmail.com
#“STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023/ % < Date: | §70 6200

MEETING NOTICE

In compliance to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gases are released from the

drain due to discharge of sewage and DIB will be the nodal agency for coordination and

compliance.

In reference to above a meeting is being convened and scheduled to take place at
Conference room of Delhi Jal Board Office, 1** Floor Engineers Bhawan, Andrews Ganj Near

Moolchand Crossing, New Delhi-110049, on 19/06/2023 at 04:00 PM.

So, your goodself is requested to make it convenient to send your representative to

attend the meeting.

o‘l/{utive Engineer (M)-II, MCD, Gulmohar Park, New Delhi-110049
2. Member Secretary, DPCC, New Delhi.

3. Member Secretary, CPCB, New Delhi.

EXECUTIVE ENGINEER (M)-42
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® & DEL&@&SARD: GOVT. OF N.C.T. OF DELHI

v ( e } OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
e ENGINEERS BHAWAN, 2% FLOOR, ANDREWS GAN]J,
@ - NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Email id: acem10.djb@gmail.com
#§TOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023/ 2 ¢ Date: t £76 62022

MEETING NOTICE

In compliance to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gases are released from the
drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

in reference to above a meeting is being convened and scheduled to take place at
Conference room of Delhi Jal Board Office, 1%t Floor Engineers Bhawan, Andrews Ganj Near

Moolchand Crossing, New Delhi-110049, on 19/06/2023 at 04:00 PM.

So, your goodself is requested to make it convenient to send your representative to

attend the meeting.

\ ember Secretary, DPCC, New Delhi.
3. Member Secretary, CPCB, New Delhi.

;E;?(utive Engineer (M)-1L, MCD, Gulmohar Park, New Delhi-1 10049
2

EXECUTIVE ENGINEER (M)-42
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A DELHI JAL BOARD: GOVT. OF N.C.T. OF DELHI

ENGINEERS BHAWAN, 24 FLOOR, ANDREWS GAN],

NEAR MOOLCHAND CROSSING, NEW DELHI 110049
Email id: acem10.djb@gmail.com

“STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACEM)10/2023/ "4\ g %o M™% Date;9(4— © 6-7023

Minutes of Meeting

In compliance to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no *oxic gases are réleased from the
drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

In reference to above a meeting was held in the office of Additional Chief Engineer (M)-10,

Delhi Jal Board on Dt: 19/06/2023 at 04:00 PM. The following officials attended the meeting:-

1. Sh.S.K. Dahiya, Addl. Chief Engineer(M)-10, Delhi Jal Board..............In chair
Sh. Sawant Singh, Executive Engineer(M)-41/42/50, Delhi Jal Board

Sh. Hasruddin Khan, AE, South Zone, MCD

Sh. Krishan Kaushik, JEE, DPCC

Sh. S. Sachdeva, RWA, B-Block

Sh. Dalip Jolly, RWA, B-Block

N o v s W

Sh. B.B. Patel, RWA, B-Block
Following issues discussed/raised during meeting:-

1. During the meeting RWA, G.K.-1, raised the issue of covering of the remaining portion of
the Nallah. THe representatives stressed the need to cover to overcome the problem of
toxic gases emanating from the drain. However, AE, MCD, apprised RWA representatives
regarding orders of Hon’ble NGT Dt: 13/01/2015 in OA No. 06/2012 para no. 94 XXll and
again reproduced in its order Dt: 19/05/2023 in IA No. 537/2023 in para which is

reproduced as under,

OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10 /
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“There shall be no construction and /or coverage of any of the drains in Delhi by any
Authority or Municipal Corporation. All the drains shall be kept obstruction free by
concerned Corporation. Where substantial work (more than 85%) has been completed,
such work is permitted to be completed by the Corporation after obtaining specific orders
from the Tribunal in that regard. Rest of the work, where construction has just begun, the
construction, including iron material, shall be removed. While completing such remnant
work, Corporation shall ensure that the cross section of the drains to carry the requisite
storm water for the flood of once in 25 years and other effluents, are not compromised.
Such construction and/or removal shall be carried on in terms of paragraph no. 61 of this
judgement.” AE, MCD informed that in view of th: above orders of Hon’ble NGT
remaining work on the drain cannot be carried out.
2. ACE(M)-10, DJB, chairing the meeting asked representatives of MCD to glve action plan
for desilting of the drain to keep the flow in drain obstruction free.
/ During the meeting it was desired that all the stake holders should ensure that there is no
discharge of sewage into the drain. ACE(M)-10, DJB desired to have a joint survey of the
drain with all stake holders to identify sources of sewage entering into the drain and to

take remedial action to ensure no sewage flow in the drain.

Meeting ended with a positive note with Thanks to the chair.

sl

EXECUTIVE ENGINEER (M)-41/42/50

Copy to:-
1. Member (Drainage), DJB, for kind information pl. <> Wy doa\
~ 2. Member Secretary, DPCC, New Delhi —> W~ Bnody
3. Member Secretary, CPCB, New Delhi -> ™\ Ve 5\‘?
/4. Sh. Hasruddin Khan, AE, South Zone, MCD > S [ACREY
5. Sh. Krishan Kaushik, JEE, DPCC 13y t\owy
6. Sh.B.B. Patel, RWA, B-Block 3y pow |

7. Office Copy -_L’/)

B e eV

EXECUTIVE ENGINEER (M)-41/42/50
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DELHI JAL BOARD: GOVT.OF N.C.T. OF DELHi ”
= oy OFFICE OF THE ADDL. CHIEF ENGINEER (M)-10
s ENGINEERS BHAWAN, 274 FLOOR, ANDREWS GANJ,

Delhi Jal Board NEAR MOOLCHAND CROSSING, NEW DELHI 110049

I
’

O

NO: DJB/ACE(M)-10/2023/ ) q 16 - 193] Date: 1)/ ».3

~In compliance to directions of Hon'ble NGT orders Dt: 19/05/2023 in the
matter of Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023
IN Original Application No. 06/2012), a joint committee comprising CPCB, DPCC,
DJB & MCD will look into the matter and resolve the issue with the mandatehof
ensuring that no toxic gases are released from the drain due to discharge of sewage

and DJB will be the nodal agency for coordination and compliance.

In reference to letter No. DJB/ACE(M)-10/2023/ 485 to 492 dated
03.07.2023 & MoM No. DJB/ACE(M)-10/2023/418 to 423 dated 26.06.2023 a Joint
inspection of the Chirag Delhi Drain/Kushak Drain/Barahapulla Drain was held on
dated 07.07.2023. The following officials attend the joint inspection and identified

the sources of sewage entering into the drain :-

Smt. Alpna Narula, Scientist. B CPCB, Delhi
Sh. Rakesh Ahuja, Assistant Engineer, M-11/52, MCD
Sh. A.M. Sharma, EE(P) SR-II, D]B

Sh. Sawant Singh, EE(M)-50, DJB

Sh. Satish Kumar, EE(M)-48, D]B

Sh. S.K. Goyal, EE, DPCC

Sh. Ashish Uniyal, JEE, DPCC

Sh. A.S. Grawal, AEE(PSR)-11

. Sh. Mihan, Singh, ZE(M)-50 C/o0 EE(M)-50
10. Sh. Satbir Yadav, JE(C) C/o EE(M)48

11. Sh. Chandan Yadav, AE(C) C/o EE(M)-50
12. Smt. Anjali Grewal, RWA, GK-I

13. Sh. Rajeev Singal, RWA, GK-1

14. Sh. Sanjay Sachdeva, RWA, GK-I

15. Sh. B.B. Patel, RWA, GK-1

16. Sh. Dalip Jolly, RWA, GK-1

= iies N R iR LS L U



/ b The Minutes of the inspe&ﬁgaﬁndér .

[ S.No. | Location inspected

1

R&S Block Nallah from outer

| ringroad to S-363 to B-272 GK-

1, near corner DDA Park Krishi
Vihar,

[ATR :
Work order to trap this nalla has been jssued and
work is being taken up by EE(M)-50, DJB Division
under ACE(M)-10.

Chirag Delhi Village Nalla from
Press Enclave Road to Outer
Ring Read near culvert - near

Restoration work of sewer line by project wing
le. EE(Dr)SR-I, DJB/ SE(Dr)PR-1V, DJB
Jhandewallan is in progress.

Dhalao Chirag Delhi Village.

Restoration work of sewer line

Chirag Delhi Village Nalla from
Press Enclave Road to Outer
Ring Road near smal] culvert
No. 1 near Ravidas Mandir
Chirag Delhi Village.

Chirag Delhj Village Nalla from
Press Enclave Road to Outer
Ring Road near small culvert
No. 2 near T-265 Chirag Delhi
Village.

by project wing
Le. EE(Dr)SR-I, D|B/  SE{Dr)PR-1v, DJB,

Jhandewallan is in progress,

—

Desilting of sewer line and plugging of the sewer
line discharging into Nalla js to be taken up by
EE(M)-50/ ACE(M)-10 DJB, after completion of
the rehabilitation work of sewer line by EE(Dr)
SR-11, DJB.

P e D AP
Chirag Delhi Nalla near Press:

Chirag Delhi Village Nalla from
Press Enclave Road to Outer
Ring Road near H.No. T-265-
C/10 Chirag Delhi Village.

Desilting of sewer line and plugging of the sewer
line discharging into Nalla js to be taken up by |
EE(M)-50/ ACE(M)-10 DJB, after completion of
the rehabilitation work of sewer line by EE(Dr)
SR-1I, DJB.

Enclave culvert from upstream.

Pertains to EE(M)-48/ACE(M)-11, DjB

Copy to :-

9
1

PNV AW

0.

Member (Draina
Member, Secreta
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/7 DELHIJAL BOARD: GOVT. OF N.C.T. OF DELHI
1 OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
ENGINEERS BHAWAN, 2" FLOOR, ANDREWS GAN],
NEAR MOOLCHAND CROSSING, NEW DELHI 110049
Email id: acem10.djb@gmail.com
#STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023-24/ Date:

MINUTES OF MEETING

N a |
ELHI oAl sotnecompliance to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of

Nizamuddin West Association V/s Union of india & Ors (l.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gasés are released from the
drain due to discharge of sewage and DJB will be the nodal agenty for coordination and

compliance.

In reference to above a meeting was held in the office of Additionél Chief Engineer (M)-10,

Delhi Jal Board on Dated 31/07/2023 at 04:00 PM. The following officials attended the meeting:-

Smt. Alpana Narula, Scientist. B, CPCB, Delhi (alpananarulacpcb@gov.in)
ACE(M)-11, DJB, Jal Sadan, New Delhi (acemll.djb@gmail.com)'

Executive Engineer (M)-1l, MCD, Gulmohar Park, New Delhi-110049

Executive Engineer, V- Division, CPWD, R.K. Puram, Delhi {deleecv.cpwd@nic.in)
Sh. A.M. Sharma, EE(P)Sr. Il, DIB, Delhi (eeer.djb@gmaiLcom)

Sh. Satish Kumar, EE, DJB, Delhi (ees1djb@gmail.com)

Executive Engineer (C) Dr-Vl, DJB, Jal Sadan, New Delhi (eecdrﬁ.djb@gmai!.com)
Executive Engineer C-5, DUSIB,1-Kilokari, Maharani Bagh, Delhi :
(eec5.dusib5@gmail.com)

9. Sh. S.K. Govyal, EE, DPCC, Delhi (sunilgoyal70.dpcc@nic.in)

10. Sh. B.B. Patel, RWA, President, B-165, GK-I, New Delhi (bbpate|4019@gmail.com)
11. Sh. A.S Grewal, AEE, EE (P) SR-1l, DJB ‘

12. Sh. Nalin Kant, KKSIL

13. Ashish Uniyal, JEE, DPCC

T R B i e

Following issues discussed/raised during meeting:-

1. Flow falling through storm water pipe falling into the drain from HUDCO Place / CPWD

S o

be visited to identify the agency to take necessary action.




2. Main sewer line to be ch986@20ncern area AE, Sh Chandan Yadav and ¢
AEE, Sh. A.S Gréwal, EE (P) SR-II, DJB and agency appointed that sewer line from Ravir.‘., i
Mandir, Chirag Delhi to Krishi Vihar Nallah is functional. : ’

3. EE (C) DR-VI not joined the meeting. He need to do the Nallah Trépping Functional.

4. Sewage flow into PWD drain is coming at Press Enclave Road. Sh. Rohan Jharkhriya, EE
(M) 43 / 44 to ensure to stop.

5. The oL:tfaIl from Saidulajab Village is to be connected with DJB sewer system. Action to
be taken by EE.(C) Dr. (V1) division.

6. Desilting plan for the drain to be submitted by MCD.

Meeting ended with a positive note with Thanks to the chair.

e T

All Concerned EXECUTIVE ENGINEER (M)-50
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Défﬁjg_ﬂ-OARD: GOVT. OF N.C.T. OF DELHI

AP 2NN OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10
Y e ENGINEERS BHAWAN, 2¢ FLOOR, ANDREWS GANJ,
. NEAR MOOLCHAND CROSSING, NEW DELHI 110049

Email id: acem10.djb@gmail.com
“STOP CORONA; Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

No.-DJB/ACE(M)10/2023/ 66 6 ko £1€ Date:27/07/2023

MEETING NOTICE

In compliance to directions of Hon’ble NGT orders Dt: 19/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (I.A. No. 537/2023 IN Original Application
No. 06/2012), a joint committee comprising CPCB, DPCC, DJB & MCD Will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gasés are released from the
drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

In reference to above a meeting is being convened and scheduled to take place at
Conference room of Delhi Jal Board Office, 1 Floor Engineers Bhawén, Andrews Ganj Near

Moolchand Crossing, New Delhi-110049, on 31/07/2023 at 04:00 PM. -

So, your goodself is requested to make it convenient to send your representative to

attend the meeting.

Smt. Alpana Narula, Scientist. B, CPCB, Delhi

ACE(M)-11, DJB, Jal Sadan, New Delhi

Executive Engineer (M)-1I, MCD, Gulmohar Park, New Delhi-110049
Executive Engineer, V- Division, CPWD, R.K. Puram, Delhi

Sh. A.M. Sharma, EE(P)Sr. Il, DJB, Delhi

Sh. Satish Kumar, EE, DJB, Delhi

Executive Engineer (C) Dr-VI, DJB, Jal Sadan, New Delhi

Executive Engineer C-5, DUSIB,1-Kilokari, Maharani Bagh, Delhi

Sh. S.K. Goyal, EE, DPCC, Delhi

10 Sh. B.B. Patel, RWA, President, B-165, GK-I, New Delhi

©ONOV A WN R

e

All Concerned : EXECUTIVE ENGINEER (M)-42
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- 8)6[9}5 BOARD: GOVT. OF N.C.T. OF DELHI

OFFICE OF THE ADDL. CHIEF ENGINEER (M) 10

; o ) ENGINEERS BHAWAN, 2»¢ FLOOR, ANDREWS GAN],

A NEAR MOOLCHAND CROSSING, NEW DELHI 110049
T Email id: acem10.djb@gmail.com

No.-DJB/ACE(M)10/2023-24/ S Fodo 99 Date: 20/09/2023

]
MINUTES OF MEETING | oror N INSPECTION

In compliance to directions of Hon’ble NGT orders Dt: 18/05/2023 in the matter of
Nizamuddin West Association V/s Union of India & Ors (1.A. No. 537/2023 IN Original Application
No. 06/2012), a joint commitiee comprising CPCB, DPCC, DJB & MCD will look into the matter
and resolve the issue with the mandate of ensuring that no toxic gases are released from the
drain due to discharge of sewage and DJB will be the nodal agency for coordination and

compliance.

In reference to above a joint inspection of the Chirag Delhi Drain/Kushak Drain/Barapulla
Drain was held on 20/09/2023. The following officials attended the joint inspection and identified

the sources of sewerage entering into the drain:-

Sh. Sawant Singh, EE(M)-42, DJB.

Sh. 8.K Goyal EE WMC-II, DPCC.

Sh. A.S. Grewal AEE(Civil), EE(P)Sr-Ii, DJB.
Sh. Chandan Yadav, AE(Civil), DJB .

Sh. Satbir Yadav, JE(Civil), DJB.

Sh. Sumit Pachouri, JE, DUSIB.

Sh. Vishu Khanna, JE, DUSIB.

S S S i

Following issues observations were made during the inspection:-

S.No. | Location Inspected Concerned Department for taking N/A

1. i Sewage falling into Chirag Delhi Drain EE(SR)—H/ EE(M)-43 required to trap the
| at press enclave road Culvert (Opp. sewage.
Saket Court) from PWD Drain coming

| from Khirki Village side.

2/}



Sewage coming from Tigri and 5386

Vihar near Vayu Sena (Air Force
Station) Dakshinpuri into Chirag delhi

Drain.

96([\/])-11 required to trap the sewage.

y.f :

Sewage coming from Saidulfalab into

Chirag Delhi Drain.

ACE(M)-11 required to trap the sewage.

R&S Block Nallah from Outer ring road
to 5-363 to B-272 GK-1, near corner
DDA Park Krishi Vihar.

Work order to trap this Nallah has been
issued and work is being taken up by EE(M)-
50, DIB Division under ACE(M)-10. After
permission from DDA Horticulture

Department.

Rehabilitation of sewer line from
Ravidas Mandir Chirag Delhi to Amul
Milk Booth to stop the sewage falling
into the Chirag Delhi Drain at 2 nos.

locations.

Action to be taken by EE(Sr)-1I, DJB

To ensure whether the rehabilitated
sewer line running along the Chirag
Delhi Drain is discharging its sewage
into Dakshinpuri trunk sewer line at

Krishi Vihar Culvert.

Action to be taken by EE(Sr)-1l, DIB

To make functional and maintain the
trapping made at Chirag Delhi Drain

near Krishi Vihar Culvert.

Sewage falling into the Chirag Delhi
Drain 2 nos. locations b/w press

enclave road and Ravidas Mandir

EE(C) Dr. -V, Jal Sadan, Lajpat Nagar DJB

'D‘eslltiné'bf sewer line and pluggiﬁg of the

sewer line discharging into Nallah is to be
taken up by EE(M)-50/ ACE(M)-10 DJB, after
b J)




A

: 1 Near Small Culvert 2 near86 7p|etion of the rehabilitation work of
E 265 Chirag Delhi. sewer line by EE(Dr)SR-1I, DJB. D{(

2. Near H. No. T-265 C /10 Chirag
Delhi Village.
9. Sewage coming at upstream of Chirag EE(M)-48/ ACE(M)-10 required to trap the
Delhi Drain at Press Enclave Road from | sewage.
Pushp Vihar Side.
10. Sewage coming from residential Necessary action to be taken by EE, CPWD

complex maintained by CPWD and
falling into the Chirag Delhi Drain
behind Defence Colony police station

Andrews Ganj.

Smt. Alpana Narula, Scientist. B, CPCB, Delhi

ACE(M)-11, DJB, Jal Sadan, New Delhi

Executive Engineer (M)-ll, MCD, Gulmohar Park, New Delhi-110049

Executive Engineer, V- Division, CPWD, R.K. Puram , Delhi

Sh. A.M. Sharma, EE(P)Sr. II, DJB, Delhi

Sh. Satish Kumar, EE, DJB, Delhi

Executive Engineer (C) Dr-VI, DJB, Jal Sadan, New Delhi

Executive Engineer C-5, DUSIB,1-Kilokari, Maharani Bagh, Delhi

Sh. S.K. Goyal, EE, DPCC, Delhi

10 Sh. B.B. Patel, RWA, President, B-165, GK-I, New Delhi

11. EE, CPWD

12. EE (M)-43, DJB

13. EE(M)-48, DJB

14.-EE{C)}- Dr-V-BIB— /
A ‘v’/ e

EXECUTIVE ENGINEER (M)-50

©oNDU RN R

ALL CONCERNED
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